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D THE CENTRAL ADMINISTRATIVE TRIBUNAL s HYDERABAD BENCH

i
|
!

AT HYDERABAD

I

0.A,Re, 1277/95 | Date of Order :

BETWEEN :
A.Anji Babu . Applicant,
AND

1, Unien ef Ind ia, represented by
General Manager, S5.C.Rly,,
Rail Nilayam, Seaunderabad
2, Divisienal Railway Manager,
5. CR1ly., Sanchalan Bhavan,
Opps Rail Nllayam, Secunderabad.

Senlar'D1v181@nal Elactrical
Engineer/TRS/s C.Rly.,

30.3,98

Opp: Rail Nilayam, Secunderabad,

Cemnsel for the Applgcant

' i
Counsel fer the Kespondents

CORAM 3

HON'BLE SHRI R,RANGARAJAN 3

.« Respondents,

Mr, G.Ramachandra

.e ‘MI.N .R.Dwraj

MEMEER (ADMY, )

.Ré@

(JUD L.}

HON'BLE SHRI B.S, JAI PARAMESHWAR : MEMBER

X As per H@n’ble'éhri R.Rangarajam, Member (Admn,) X

My, G.Ramachandra Rae, learned counSel fer the appliCam$
and Mr,N.R.,Devraj, learned standing @ unsel fer the responden

Jo

ts,




caue on mutval trameer te Seuth Central

2., - The applicant

Rallway The appliﬁafat Wwas Pf@[ﬂ@t@d &5 Di@sel Ass.iﬁtant/
Asgistant Electrical I Driv&r in the grade of &.950*1500 w,@.f.

'i Ve -

There was a Semierity dispute -
N - veselved bY

3.

this Tribuwal in o;_A.me.441/94. on the basis ef that the
Yol

ted Firemém& Diesel

aeniarity list of the directly recrul

4 v18—a—vis the promotees

AssiStant/Assistaﬂt Electrical Dr;ve

were issued by Lhe senierity list dated 28,7.95. In that
senierity list the date of entry of the applicanr

ASSistamt/Tirst;Eireman/%331stant Electrical Driver was SAOWD

i
]

as 7,10,90, Hﬁsrimmediate senier entered that grade on 19,9,90

and his ﬁmmgdiéte junier entered that grade en 8,4,91.

4, It is new ;tatcd that the applicemt had alre
prometed as Geeds Driver in view of hj
and it is alse stated that seme,

of that senierity list has;als?

‘Sa InVi@W of



2. The applicant|came er mutual transfer te Seuth Centra
Railway. The applicant was premeted as Diesel Assistant/

|

Assistant Electrical Driver im the grade of 5,950-1500 w.e.f.
J
!

7.10,90,

.
3. There was a iemierity dispute which was reselved by
|
this Tribunal in 0.?.N®.441/94. (n the basis ©f that the
' : \
senierity list ef tge directly recruited Firemcn)rDiesel
Assistant/Assistant Electrical Driver vis—a-vis the prometeles
were issued by’the senierity list dated 28,7.95, In that
senierity list the| date ef entry ef the applicant as Diesel
Assistant/First Fireman/Assistant Electricel Driver was shewn
9,90

as 7,10,90, His immediate Semiar entered that grade en 19

and his immediate junier entered that grade on 8,4,91. |

4; It is new Jtated that the applicant had al ‘agfbe f
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ef that 39niwiity list has alsés bean premeted as Geeds Driler,

© 5, ;In‘view‘éfﬁi fe -abe the learned counsel for the
R | !
s e : - appllcaaﬁysubmit;ﬁd that the questien ef reverting him dees

e
-

.6t arise, The applicant sheuld be centinued as Geods Driver

en the basis ef the abeve senioerity 1list,

itted

6. The learned ceunsel fer the respondents alse sub

that the appli@ént has been premeted as Geeds Driver and his

juniers were alse premeted as Geods Driver,

LJ‘L/. o - | .3




£

7. In view of th

e above submissien, we do not see any -

L I o de da

at this juncture as

the basis ef his semjerity,

8., - Hence, the OA

with ne erders,

sd

Ne

he has been premeted as Geeds Driver en

has become infructueus amnd disposed of

cests,

{ R.RANGARATAN )
Member (Adm, )

Dated s 30th March, 1998 '
( Dictated im Open Ceurt ) Wc\p

RS

(.
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02.1277/28

(3

Copy toi- | ‘ |

2a

4.
Se

1,

srr

Tha Gen=ral Manager, 3outh Central Railwey, Rail Nilayam,
Secunderabad. '

The Divisional Reilway Manager, South Central Railuay, '
Sanchalan Bhavan, Opp: Reil Nilayam, Sscunderabsd. ' ’

The Senicr Divisional Elsctricel ingineer (TRS/South ,
central Railway, Opp: Rail Nilayam, Secundzrabad. |

One copy to Mr. G.Ramachandra Rao, Advocate, CAT., Hyd.
One copy to-D.R. (A), CAT., Hyd.

Cne duplicate.
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TYPED 3Y CHECKED BY
COMPARED 3Y ! APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERA 330 BENCH HYDERABAD

THE HON'BLE SHRI R.3ANGARAJAN : M(A)

CAND

THE HON'BLE SHRI B.5.JAI pARAm%SQUAR .
M3

OATED: 2o {r} \/Q.&

ORBERZ-JUDGMENT

m . A»./_Rf._A./. G‘".‘Mpf.’N UT."‘¢'

D?;\.NO. ' {2;77 /Cig -

ADMITTED
1SS UED

INTERIM D IRECTIONS

ALLBIED
DiSPOSED OF WHFH-BIRECTIENS
DISMIS§ED

DISMISSED AS WITHDRAUN
DISMISSAD FOR DEFAULT
ORDERED/REIECTED |

NO JRDERVAS TN COSTS

YLKR

é:chr qarafae et
ntrad Admimistfative Tribugal

Sww DESPATEN |
=7 APR1998
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